IN THE CENTFAL ADMINISTRATIVE TRIBUNAL , JAIPUR BENCH, JAIFUR,
Ok ©23/97 : Datsz of ondzy 26,1,35

Rz jendra 3ingh - 7 e Applicant

V/s

Union of India & Others : Respondents

Mr, Virsndra Lodha H ounsel for the applicant.
Mr, ¥,P, Mishra : Counsel for the
*Honibls M, Gopal Krishna, Vice Chairman,

Hon'ble ¥Wr, ©,F, Sharme, Menber (Adminiscretive)

PER HDN‘BLE MR, GOPAL KRISHNA, VICE CHAIRMAN,

Applicant Rajendra Singh in this applicaticn wu/s 17
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